CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL RENCH

N 1LE4K8 /2003
New Delhi, this the 28th day of May, 2003
Hon'ble Sh., Shanker Raju, Member (1)

Sh. Laxmi Chand
S0 L. Shri Teaeka Ram
working as Dy. Postmaster
in ashok Vihar Head Post Office
Deihi - 110 0%2, R/o Delhi, address
for service of notices C/o Sh., Sant lLal
Advaocate, CAT Rar Room, New Delhi -~ 110 001,
. e ofnDlicant
(Rv Advocate $Sh., Sant Lal)

v ER 3 U S
inion of India through

1. The Secretary
M.O.Communications, Deptt. of Posts
Nak Rhawan, New Dealhi - 110 001,

2. The Chief Postmaster General
Delhi Circle, Meghdoot Bhawan,
Mew Delhi ~ 110 001.
‘ v o REEDONdEN TS

O RDE R _(ORAL)

Shri_Shanker Raju.,

Heard. Through this 0OA anplicant seeks
disposal of his representation dated 6-5-2002 seeking
promotion to  the post of HSG-T from the date his
immediate Junior $h. G.D.Rareja stood promoted wvide
arder dated 11-1-2002.

. DA is disposed of at the adnission stage
with directions to the respondents to dispose of the
pending\‘repregentatimn of the applicant regarding his

A A,
promotion  to  the posﬁ of H&G-T by a detailed and
speaking order  within  two months from the date of
recaeipt of a copy of this order.

%. DA isd disposed of as above.
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( SHAMNKER RaIU)
MEMBER (1)

Funa/s




